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T faedt, 26 fRrawaw, 2025

FT.3M. 4394(37).—Fr= 1T TLHL, T TATHAN ATAIT 1956 (1956 F1 48) (& =¥ zae
THT I<h SATITHAH gl AT g) T 1T 3F hl IT-LTT (1) FIT T& ATRAT T TN FLd g, TG THTETH
BT ST % T [ Srer T3 T57 & ForT f5er § g Temm 216 % .77, 82.300 & .71.87.223
(T | GaTaav T AT §T) T 6 -G0S & [HHT0T (T8 9NeS F A7 g AT aF =TS [0 &
FATAT ATTR), ALEA, Tawe| HT TATAT F AT TASA & o0 ag 7 sruferg ¢ ST d@fer auia =
AT § 3T AT B, UHT I FT TSI FLeA 6 9 S AT AT HLaAl g |

Fre AT =A<, ST 3% G ° Baas g, 3 Afaf=aw &t gy 37 it IT-am7 (1) F eI qarh
SIS o o7 UHT I 3 ITANT 92 TSI § 7 ATEAAT & TR 6l AT & ShHE & 6 FaL a4t
AT TS FT THAT |

UHT Tesh AT TAT ATTERT, AT S5 HerFes, FOM HI oad T H TEIT ol STUIAT 3T
ITH SEF Ay At tda R ST sfie warw wrfeeT, smatreat i swea =9 7 47 B Afeew
LAY GIXT T ST T SAGHL ST AT UHT SAIRIAT 60 AT 6 TETG AT THT ST ST= H 6 TATq, TS
FTe 2l, IS8 qerm el Araeas q9=A, T FIT AT a7 SMARIAT T AT HT TRl T SAATATT FT
TEATT |
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I AT FT AT 3T FT IT-ATT (2) F A1 qeAy iy geT fhar ww #wre oftr sraer

Tqw 20T |

TH ATEGAAT & SAAId A1 ATeAT qIH F TG T AT AL AT TTHET F I<h FAAT §

IqASH 3 AT 3T (gaag ARRIT T ALrerr fhar S Jhar 3 |

LA
AT T TS 6 FOUIT 5t | T TS 216  Fo.4T. 82.300 & . #1.87.223 (F=maH &
AT TATITAR G) o oI 1ot it ST areft =T T F2ar 6e=ar afgd s &1 d@ferg
[EERUI
TS HT ATH: AL 29T S &t 9T Feom
ﬁvﬁl'ch' A HEAT I T TFR g it w5 S T AR S T AR
Rl (RIBRESID) (FFRT)
1 2 3 4 5 6
AT T AT AT
e FT ATH: AT Moo
1 132 IGEil ECS 2000 (= Hiex) 0.2
2 138 st EE 2000 (7 #iex) 0.2
3 139 BEil EE 5000 (7 #ie) 0.5
4 140 EEL ELA 4000 (T HTe) 0.4
5 141 i EE 4000 (=t wie) 0.4
6 142 IBEl ECS 3500 (a°T Htex) 0.35
7 143 BEil ECS 4000 (77 Hiex) 0.4
8 439 BEil ECS 8000 (= Hiex) 0.8
9 441 BEil ECS 8000 (= Hiex) 0.8
10 442 BEil ECS 4000 (77 Hiex) 0.4
11 450 BEil ECS 42000 (77 H1eX) 4.2
12 451 BEil ECS 10000 (77 H1=x) 1
13 452 IBEl ECS 25000 (T Hiew) 2.5
14 453 IBEl ECS 5000 (a°T Htex) 0.5
15 455 IBEil ECS 42000 (a7 H1ex) 4.2
16 456 IBEil ECS 22400 (=71 Hiex) 2.24
17 457 IBEil ECS 31300 (& Hiex) 3.13
18 458 BEil EE 30280 (7 wiex) 3.028
19 459 EEL ECs 20450 (37t Hizx) 2.045
20 460 GREAEA] freseg St Far 5850 (T Hiev) 0.585
21 461 T freaeg2T Fear 5500 (a3 Hie) 0.55
22 467 T freaeg2T Fear 2950 (a7 Hiew) 0.295
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HILT T TSI . AHTYTL

23 468 FEERES 5000 (= Hi=v) 0.5
24 469 EHEERAS 5000 (3T Htex) 0.5
25 471 freaeTdl Feqar 6000 (7 #iax) 0.6
26 474 ECS 8500 (T Htex) 0.85
27 475 ECS 7000 (T Hiex) 0.7
28 492 ECS 5000 (=t Hiex) 0.5
29 493 ECZELES 4000 (T H1ex) 0.4
30 494 ECZELES 4000 (T H1ex) 0.4
31 567 ECZELES 4000 (T Hiex) 0.4
32 568 ECS 4000 (7T Hiex) 0.4
33 573 EEEE 4000 (= wie) 0.4
e T A FRET
34 346 EE 5000 (7 #ie) 0.5
35 347 ECS 5000 (77 Hiex) 0.5
36 398 EEEE 10000 (F Hr2¥) 1
37 399 EERCECEIE G 8500 (7 wie) 0.85
38 400 ECZELES 9000 (a3 Hiew) 0.9
39 401 ECS 10000 (a7 H1=x) 1
40 402 ECS 9000 (= Hiex) 0.9
41 406 SRl 5000 (=71 Hiex) 0.5
42 407 SRl 5000 (a1 Hiex) 0.5
43 425 ECS 10000 (a°T Hiex) 1
44 426 m;ﬁ 7000 (T Hiew) 0.7
45 427 m;ﬁ 7000 (= Hie) 0.7
46 429 m;ﬁg 7000 (T Hiex) 0.7
47 511 T 8500 (3T Hex) 0.85
T T ATH: AT=HEH
48 1 ECS 7000 (=T Hiew) 0.7
49 2 EE 8000 (7 wiex) 0.8
50 5 kR 8000 (a7 Hiev) 0.8
Total 47.273

[T, &. 37014/8/2013-NHDP-IVA/3A]
g fiET, A
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 26th September, 2025

S.0. 4394(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required
for building (widening to six lane with paved shoulder), maintenance, management and operation of NH216 in the
stretch of land from Km. 82.300 to Km. 87.223 (Machavaram to Sultannagaram Gollapalem section) in the
district of KRISHNA in the state of ANDHRA PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this notification in
the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section 3C of the
said Act.

Every such objection shall be made to the Competent Authority, namely, Joint Collector, Krishna in writing
and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such
further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH216 in the stretch of land
from Km. 82.300 to Km. 87.223 (Machavaram to Sultannagaram Gollapalem section) in the district of KRISHNA in
the state of ANDHRA PRADESH

State: ANDHRA PRADESH ||District: KRISHNA |
Sl. No. Survey/Plot Number Type of Land Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 | 3 | 4 | 5 I 6 |
[Taluk: Machilipatnam |
|Vi||age: Sultannagaram Gollapalem |
[1 |[132 |[Private |\WET || 2000 (Square Meter )| 0.2]
[2 |[38 |[Private |\WET || 2000 (Square Meter )| 0.2]
3 |[139 |[Private |I\WET || 5000 (Square Meter )| 0.5|
|4 |[240 |[Private |\WET || 4000 (Square Meter )| 0.4]
5 |[141 |[Private |\WET || 4000 (Square Meter )| 0.4]
l6 |[142 |[Private |\WET || 3500 (Square Meter )| 0.35|
[7 |[143 |[Private |[WET || 4000 (Square Meter )|| 0.4
8 |[439 |[Private [weT |[ 8000 (Square Meter)|| 0.8]
[ |[441 |[Private [weT |[ 8000 (Square Meter)|| 0.8]
[10 |[442 |[Private [weT |[ 4000 (Square Meter)|| 0.4]
[11 |[450 |[Private |[weT |[ 42000 (Square Meter )|| 4.2|
[12 |l451 |[Private |\WET || 10000 (Square Meter )| 1
[13 |[452 |[Private |\WET || 25000 (Square Meter )| 2.5|
[14 ||453 |[Private |[WET || 5000 (Square Meter )|| 0.5|
[15 ||455 |[Private [weT |[ 42000 (Square Meter )|| 4.2|
|16 ||456 ||Private HWET || 22400 (Square Meter )|| 2.24|
[17 |[457 |[Private |[weT |[ 31300 (Square Meter )|| 3.13]
18 ||458 ||Private |\WET || 30280 (Square Meter )|| 3.028]

19 ||459 ||Private |\WET || 20450 (Square Meter )| 2.045|
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[20 ||460 ||Government |[PWD KALUVA || 5850 (Square Meter )| 0.585|
21 ||461 ||Government |[PWD KALUVA || 5500 (Square Meter )| 0.55|
[22 ||467 ||Government |[PWD KALUVA || 2950 (Square Meter )| 0.295|
23 468 Government SIOGA':'DW AY 5000 (Square Meter ) 0.5
24 469 Government SIOGA':'DW AY 5000 (Square Meter ) 0.5
[25 |[471 |[Government |lPwWD KALUVA || 6000 (Square Meter )|| 0.6|
26 |[474 |[Private |\WET |[ 8500 (Square Meter )| 0.85|
[27 |[475 |[Private |\WET |[ 7000 (Square Meter )| 0.7]
[28 |[492 |[Private |[WeT || 5000 (Square Meter )|| 0.5|
29 ||493 ||Private |[WET/DRY || 4000 (Square Meter )|| 0.4]
30 |[494 ||Private |[WET/DRY || 4000 (Square Meter )|| 0.4]
31 |67 ||Private |\WET/DRY || 4000 (Square Meter )| 0.4]
32 ||568 ||Private |\WET || 4000 (Square Meter )|| 0.4
(33 |l573 |[Private |IWET/DRY || 4000 (Square Meter )| 0.4]
|Vi||age: Arisepalle |
[34 |[346 |[Private |\WET || 5000 (Square Meter )| 0.5|
[35 |[347 |[Private |I\WET || 5000 (Square Meter )| 0.5|
(36 |[398 ||Private |\WET/DRY || 10000 (Square Meter )| 1
(37 |[399 ||Private |\WET/DRY || 8500 (Square Meter )| 0.85|
(38 |l400 ||Private |\WET/DRY || 9000 (Square Meter )| 0.9|
39 ||l401 ||Private |\WET || 10000 (Square Meter )|| 1
40 |[402 |[Private |\WET |[ 9000 (Square Meter )| 0.9
41 |[406 |[Private |lory || 5000 (Square Meter )| 0.5|
42 |[407 |[Private |lory || 5000 (Square Meter )| 0.5|
[43 |[425 |[Private |I\WET || 10000 (Square Meter )| 1

LOCAL FUND
44 426 Government ROAD 7000 (Square Meter ) 0.7

(PORAMBOKU)

LOCAL FUND
45 427 Government ROAD 7000 (Square Meter ) 0.7

(PORAMBOKU)

LOCAL FUND
46 429 Government ROAD 7000 (Square Meter ) 0.7

(PORAMBOKU)
[47 |l511 |[Private |lory || 8500 (Square Meter )| 0.85|
|Vi||age: Machavaram |
|48 | |[Private |\WET || 7000 (Square Meter )| 0.7]
49 |2 |[Private |\WET || 8000 (Square Meter )| 0.8|
[50 |ls |[Private |\WET || 8000 (Square Meter )| 0.8|
| Total|| 47.273|

[F. No. 37014/8/2013-NHDP-IVA/3A ]
SHAIKH AMINKHAN, Director
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